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(Under Regulation 6 of the Insclvency and Bankruptcy Board of India
{(Insolvency Resalution Process for Carporate Persons) Regulations, 2018) |
FOR THE ATTENTION OF THE CREDITORS OF ARSHIYA NORTHERN FTWZ LIMITED [

A

1|Name of corporate deblor ARSHIVA NORTHERN FTWZ LIMITED | - :

2|Date of incorporaion of Corporate Deblor 16™ June 2008

Amthoriy under which comporais deblor is

33 fed { ragistered RoC, bumbai

Coporale idenity No. [

4 o i det U51109MH2008PLC183555

205 & 206 (Part), 2 Floor, Ceejay House,}} =
F-Biock, Shiv Sagar Estats, Dr. Annie Besaniff =
'Road, Worli Mumbai-400 018.

o of the Regwsiered office & Princinal ofice|
) of Corporate Delor

23= December 2022 2

Wir. Nitin Vishwanath Panchal
Regn.No.: BEUIPA-00UP-PO0777/Z017-20B/1I350

A203, Surg Eleganzai CHS, Piamber
Lane, Nr Bank of Baroda, Mahim (Wesi,
Mumbai-400 016.

~Emall : nftin20768@gmail.com

gfAddress and e-mai of the interim resolufion|
professional, as registered with the Board

1221, Maker Chamber V. Nariman Point,
Mumbai-400 021.
+Email : ip.arshiyanorhem@gmai.com

W‘Addres&enmaﬂmbeused for comespondence|
with the interim resolution professional

B

P o !lemdlnsomefomidenﬁﬁedm
1

; IH;!)Ra!waﬂ

sub-section (6A) of section 21, ascertained by the

11|Last date for submission of claims 6° January 2023
l lution Professional

Ciasses of creditors, if any, under clause [h)mNotAppﬁmhle as per information avalablefl
with IRP Ji?

Interim A

act a2 Autharsed Representative of crodors n a|Not Appicable L
>

class (Thres names for each class)
web link ; hitps:/fibhigovin/en/nome/downioads ||
Physical Address : N. A !
Tribunal has ordered the commencement ofaf
Northern FTWZ Limited o 23.12.2022.1

Forms & {b) Details of Authorized
ilable at

Notice is hereby given that the National Company Law
mparalainsdvancyresnluﬁmpromatmeml\iya

Tha aedﬁomofAnhlyaNommFrWZLhnmdamhembymlied upon o submit their clams £
vith proof on or before 06.01.2023 1o the interim resolulion professional at the address mentioned{
against Entry No. 10. ¢ 3

The financial uetfnmsshaﬂs:mmeirdaimmhpmoibye!emdcnmom All other
mysxmminhedammprwhpﬂmbyposlmhy_dedmﬁcmm
Aﬂmndalmatﬁtmbehngimglcadas,asﬁstedagainstﬂmﬁnhyﬂo.&dﬁlbﬁaﬁism
3 auhoﬁzadrepresmtaﬁvetnmmmglmmeInsolvwcyprofass!analsis!edagaiﬁtEwyﬁo.ﬁw :
a6t as authorized representative of the class [specify class] in Form CA - Not Applicable.
I submission of false or misleading proofs of claim shall aifract penaities. < .
Name & Signature of Interim Resolution Professional: MR. NITIN VISHWANATH PANCHﬁLf?.‘»

Date : 26.12.2022 1BBI Registration No: 1BBI/IPA-001/IP-PO0777/2017-2018/ 11350 {
Place : Mumbai AFA Details: AAT/11350/02/131223/105105 valid upto 1312.2023
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